b
| TEM NO 102 COURT NO. 3 SECTION |1 A

SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

CRI M NAL APPEAL NQ(s). 1262 OF 2001

N. P. JHARI A Appel I ant (s)

VERSUS

STATE OF M P. Respondent ( s)

(Wth office report)

Date: 13/06/2007 This Appeal was called on for hearing today.

CORAM :
HON BLE Dr. JUSTICE ARI JI T PASAYAT
HON BLE MR. JUSTI CE P. P. NAOLEKAR
( VACATI ON BENCH)
For Appellant(s) M. Amt Kr. Chaw a, Adv.
M. Sanjay R Hegde, Adv.
For Respondent (s) M. CGovind Goel, Adv.

M. Sunny Chowdhary, Adv.

M. C.D. Singh, Adv.

UPON hearing counsel the Court made the follow ng

ORDER



Argunents heard.

Judgment reserved.

(Neena Ver na) (Vijay Aggarwal)

Court Master Court Master



